
121 Written Answers VAISAKHA 26, 1919 (Saka) to Questions 122

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) During 1996-97, two handicrafts fairs were organised 
by the Government in the State of Orissa and fifty nine 
other fairs were organised in other States.

(b) Artisans are selected for participation in fairs on 
the basis of their merit and crafts practised by them. 
National Award winners, Merit Certificate holders, State 
Award winners and craftspersons producing crafts which 
are languishing are generally given preference for 
participation in the fairs.

Provident Fund to Textile Workers

6551. SARDAR SURJIT SINGH BARNALA : Will the 
Minister of TEXTILES be pleased to state :

(a) whether the management of New Egerton
Woollen Mills branch Dhariwal has not paid the em
ployee’s share of provident fund since July 1993 to its 
workers;

(b) if so, the reasons therefor; and

(c) the amount of provident fund due to the 
employees till 31st January, 1997 and by what time the 
payment it likely to be made ?

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) No, Sir.

(b) Does not arise.

(c) As on 31.1.1997 an amount of Rs. 11.16 lakhs
was due to the employees which has since been paid.

France Assistance for Markets of Agricultural 
Products in E.N.

6552. SHRIMATI VASUNDHARA RAJE : Will the 
Minister of COMMERCE be pleased to state :

(a) whether France has offered its help to India to 
enter European markets for marketing agricultural 
products;

(b) if so, whether any agreement has been signed 
or proposed to be signed in this regard;

(c) if so, the details thereof; and

(d) the action taken to implement those agree
ments ?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI BOLLA BULLI RAMAIAH): (a) No, 
Sir.

(b) to (d) Do not arise.

Royalty on Coal

6553. SHRI P.S. GADHAVI :
SHRI SANDIA4N THORAT 
SHRI HANSRAJ AHIR :

Will the Minister of COAL be pleased to state :

(a) whether his Ministry prepared any questionaire 
on the revision of royalty rates on coal and circulated to 
all the State Government for their comments;

(b) if so, whether the comments of the State 
received have been examined by the Government;

(c) if so, the action taken for the revision of royalty 
on coal;

(d) whether Lignite which is equivalent to ‘E’ grade 
coal was not included in the questionaire for revision of 
royalty;

(e) if so, the reasons thereof; and

(f) the number of times the royalty rates revised 
during the last three years and the amount of royalty given 
to each state during the last three years ?

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTI SINGH): (a) The questionnaire 
was prepared and circulated to the State Governments in 
February, 1997 by the Study Group constituted by the 
Ministry of Coal on 28.1.1997 to consider the question of 
revision of the rates of royalty on coal.

(b) and (c) On consideration of the comments of the 
State Governments and other aspects, the Study Group 
is required to submit its report along with the recommen
dations by 28th July, 1997 to the Government for taking 
a decision on revision in rates of royalty on coal.

(d) and (e) A separate Study Group to go into the 
question of revision of royalty rate on lignite was constituted 
on 15.3.95. Therefore, lignite was not included in the 
questionnaire circulated to the State Governments by the 
Study Group on the revision of royalty rates on coal 
up on 28.1.1997.

(f) Royalty rates on coal were revised last on 
11.10.94. However, in respect of Meghalaya only the royalty 
rate§ on coal were further revised on 13.1.95. The details 
of royalty paid by the Coal India Limited to the coal 
producing States during the last three years are given 
below
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(Rs. in crores)

State

Total

1994-95 1995-96

1413.27 1866.70

1996-97

West Bengal 9.59 7.82 10.87

Bihar 613.18 658.33 682.77

Orissa 104.08 180.79 185.38

Maharashtra 159.70 217.90 200.29

Madhya Pradesh 438.91 666.77 684.14

Uttar Pradesh 87.39 113.50 121.41

Assam 0.42 21.59 9.92

1894.73

Coal Quota

6554. SHRI T. GOPAL KRISHNA : Will the Minister of 
COAL be pleased to state :

(a) whether certain industries are' provided full quota 
of coal whereas certain industries are deprived of their 
quota;

(b) if so, the details thereof;

(c) the State-wise percentage of coal allocated to 
various industries during the last three years; and

(d) the prescribed norms for allocation of coal to 
each industry

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTI SINGH): (a) and (b) The core 
sector consumers in the power, steel, cement, fertilizers, 
defence and railways are provided full quota of coal 
normally. Supplies of coal for consumers in the non-core 
sectors are required to be restricted depending upon the 
coal availability, transport logistic, preference of the 
consumers for coal of certain types and sources as per 
the inter-se priority accorded to these consumers.

(c) Details regarding State-wise despatches of coal 
and percentage of despatches to various industries from 
CIL during the last three years are given in the attached 
Statement-I to III.

(d) A well defined policy is being followed for supply 
of coal to industrial and other non-core sector consumers. 
Coal supplies are arranged only to actual consumers of 
coal located in different States as per the linkages 
established and/or sponsorships issued by the sponsoring 
authorities.

Statement-I

State-wise despatches and Industry-wise percentage of despatches of coai 
from CIL during the year 1993-94

State Total 
Desptach 

in 000 tonnes

Percentage of Despatches of

Steel Power Cement Fert. Paper T/Rayon C-oven Others

1 2 3 4 5 6 7 8 9 10

Karnataka 1374 - 25.94 42.00 - 25.52 - 6.54

Kerala 236 - - 14.41 - 54.66 - - 30.93

Madhya Pradesh 37288 10.52 71.27 8.05 - 0.86 1.33 - 7.97

Maharashtra 27407 - 86.44 3.32 - 1.16 1.11 - 7.97

Orissa 11015 23.09 12.78 2.15 6.57 4.31 0.23 - 50.87

Punjab 8284 - 81.74 0.01 11.61 0.15 0.32 - 6.17

Rajasthan 5564 - 59.60 • 19.35 6.58 - 4.26 0.02 10.19

Tamil Nadu 10273 - 95.59 3.79 - 0.30 0.16 - 0.16

Uttar Pradesh 35629 - 81.51 0.84 1.29 0.40 0.15 - 15.81


